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 Title:  Introduction  of  the  Scheduled  Castes  and  Scheduled  Tribes  Sub  Plans  (Budgetary)  Allocation  and  Special  Schemes  Bill,  2017.

 HON.  CHAIRPERSON:  Item  No.13  Dr.  Udit  Raj.

 DR.  UDIT  RAJ  (NORTH  WEST  DELHI):  I  beg  to  move  for  leave  to  introduce  a  Bill  to  ensure  speedy  removal  of  social  and  economic  disparity  through
 targeted  expenditure  on  special  schemes  for  the  welfare  and  development  of  the  persons  belonging  to  the  Scheduled  Castes  and  the  Scheduled
 Tribes  and  for  matters  connected  therewith  or  incidental  thereto.

 माननीय  सभापति  :  प्र्छ  यह  हैं
 "

 कि  अनुसूचित  जातियों  और  5 ्  जनजातियों  के  समुदायों  के  लोगों  के  कल्याण  और  विकास  हेतु  aol  योजनाओं  पर  लक्षित  व्यय  के  माध्यम  से  सामाजिक  और  आर्थिक  Aaa  को
 शिबू  समाप्त  करने  और  उससे  संबंधित  या  उसके  आनुषंगिक  विषयों  का  उपबंध  करनें  वाले  विधेयक  को  पुर:स्थापित  करने  की  अनुमति  दी  जाटा

 "

 पूछताछ  स्वीकृत  हुआ

 DR.  UDIT  RAJ:  I  introduce«*  the  Bill.

 माननीय  सभापति  ६  काम  संख्या  14  एवं  15  डॉ.  भोला  सिंढ  उपस्थित  नहीं।


